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11.11 lin. 
CA.I..uNG ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTA:iCE 

REPoRTED SERIOUS FOOD SITUATION IN 
GUJARAT 

Shri S. M. Banerjee (Kanpur): 
call tihe attention of the Minister of 
Food and Agriculture to the following 
matter of urgent public importance 
and I request that he may make a 
statement thereon: 

"Reported serious food situation 
in Gujarat arising out of inade-
quate supply of foodgrains by the 
Centre". 

The Minister of FOOd and Agricul-
ture (Shri C. Subramanlam): The pr0-
duction of foodgrains in Gujarat 
during 1963-64 has been quite satis-
factory. Against the production of 
24.02 lakh tonnes in 1961-62 and 22'94 
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laklh tonnes in 1962-63, the production 
of foodgrains in 1963-64 was 25'24 
lakh tonnes, or 2'3 lakh tonnes more 
as compared to the previous year . 
The supply of foodgrains from other 
States through trade channels; how-
ever, declined owing to certain restric-
tions imposed by those States. Keep-
ing tihat in view the Government of 
India stepped up the supply of wheal 
and rice to Guja;at from Central 
stocks. During the 11 months, Janu-
ary to November, 1964, 4'IB lakh5 
tonnes of wheat was supplied to 
Gujarat from Central stocks as 
against 1 '05 lakhs tonnes suppliud 
last year. During the same period 
B1,OOO tonnes Of rice was supplied 
as against 74,000 tonnes supplied in 
1963. For December, 49,000 tonnes of 
wheat was originall v allotted 10 
Gujarat, but keeping in view the 
difficulties of Gujarat their quola of 
wheat has been enhanced by 10.000 
tonnes. Similarly, additional B.OOO 
tonnes of rice has been allotted to 
Gujarat. Since then, yesterday. I have 
allotted another 5,000 lonnes of wheat 
and 5,000 tonnes of rice. 

Action has also been laken to 
arrange supply of coarse grains from 
otIher States. The Government of 
Rajasthan have already agreed to 
release 3,000 tonnes of gram and 1.000 
tonnes of jowar. They have promised 
that after the market arrivals improve. 
they will make available some suitable 
additional quantity of coarse grains 
also to Gujarat. Similarly, some 
sizable quantity of jowar will beCQIDe 
available from Madhya Pradesh 
the next month Or so. 

A close walch on the supplies of 
foodgrains to Gujaral is maintained. 
During 1965 also, large quantities or 
wheat and rice will be supplied from 
Central stocks and supplies of coarse 
grains will be arranged from tile 
principal coarse grain-producing 
States. 
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Shri S. M. Banerjee: May I know 
whether the attention of the Minister 
has been drawn to the letter sent to 
the Prime Minister 'by Shri Indulal 
Yajnik saying that he would go on 
hunger-strike from 25th of this month, 
·beclluse the prices prevailing in 
GUjsrat, specially in Ahmedabad and 
other places, are much more than the 
prices of even coarse grains elsewhere 
and if so, what steps Government 
contemplate to take to see that the 
distribution machinery is properly 
gea'red up there and the prices do not 
touch the highest level, as is happen-
ing now? 

Shri C. SabramanJam: As far as We 
are concerned, we are stepping up the 
supply of Wheat and rice and also we 
are trying to get coarse grains supplied 
from other States, wherever they are 
available. I am sure the Gujarat 
Government will take all possible 
steps to see that these quantities are 
distributed in the proper manner to 
keep the prices down. 

Shrl Namblar (Tiruchirapalli): May 
I know whether it is a fact that the 
price of edible oils in Gujarat has 
gone so high that it never happeneil in 
the history of that State and a lot of 
stocks of edible oil which were there 
have been made to go underground ... 

Mr. Speaker-. The calling attention 
notice is about foodgrains and not 
edible oils. 

Shrl Namblar: The letter of Mr. 
Yajnik to the Prime Minister refers 
to this also. . .. 

Mr. Speaker: That is a different 
thing. We are confinin, ourselves to 
the call in, attention notice. 

Shri Namblar: If the Minister is 
aware of it, he may be in a position 
to give an answer. 

JIr. 8Jleiker: We cannot get out of 
tile question. 

8hrl Bari VtsImu Kamath (Hos-
hangabad): On a poi.nt of order, Sir. 
In the Prevention of Food Adultera-
tion Bill which was passed by the 
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House, I believe the word 'food' bas 
been defined so as to include 'drink' 
also. So, food grains may include 
edible oils as well. 

Mr. Speaker: That definition does 
not apply to the calling attention 
notice. 

Shri Nambiar: I bow to yOUr ruling, 
Sir. May I know whether' it is a fact 
that there is so mUch scarcity of rice 
in Gujarat, that there are long queues 
there and it has created a law-and-
order situation there? 

.3hri C. Sabramanlam: In Gujarat, 
this is the harvest season for rice. 
The Government of Gujarat have 
evolved a procurement system. 
Because of that, I am told, the entire 
rice has gone underground and that 
has created some difficulties there. I 
am told the position has recently im-
proved. 'f' 1f'lti (~): W ~ ~ ~ 
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to the extent possible is being arraDl-
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[Shri C. Subramaniam] 
e:l in the rural areas also wherever 
there is distress. I am sure, with the 
quantities available now, the Gujarat 
Government will take care to make it 
available in the dis1reSll areas. 

Shri Maorya: On a point of order, 
Sir. I am sure the hon. Minister 
could not understand the languate of 
my question. 

1I1r. Speaker: He has very welJ 
understood it and a reply to that has 
also been given. 
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Shri Himmatsinhji (Kutch): This 
year's crop of bajra and other coarse 
grains has gone out of the State, as a 
result of which all these hardships 
have been caused to the people. Has 
the attention of the Minister been 
drawn to the serious situation which is 
likely to arise there? 

ShriC.Subr.unanllun:ldonotknow 
about the movement of coarse grains 
out of Gujarat hecause Gujarat also, 
if I remember right, have imposed a 
ban on the movement of coarse grains 
out of that State. But I am aware of 
the difficult situation in Gujarat and 
that is Why I am making all arrange-
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ments to make available from the 
central stocks as much of rice and 
wheat as possible. 

Shri Narendra 8111gh Mahida 
(Anand): The Government of Guja-
rat has introduced a system of 
levy and the Government is receiving 
this levy in a voluntary way. But I 
learn that because of the levY on 
rice and other products the amount is 
not being paid in cash immediately. 
May I know what advice has this Gov-
ernment given to the State Govern-
ment in this matter? 

Shri C. Subramaniam: I would like 
to have notice. I am not aware of 
that. 

Shri P. H. Bheel (Dohad): Sir, I 
know what steps the Government 
have taken to create a buffer-stock of 
jowar, bajra, maize and rice in order 
to avoid starvation of poor people in 
the State of Gujarat? 

Shri C. Subramanlam: 1 think 
mentioned all the steps which I have 
taken, and I do not think I can add 
to the information which I have 
already given. 

8hri P. H. Bheel: The poor people 
there are not getting anything. 

Mr. Speaker: That may be right. 
He may pass on the information. 

>iff "if f~ (~m:) : '!;n:TCI' 
~ {il>R it l1<f&l'lT t man: n: f'l>~ o;p;r 

"'r~'IfT~'l;fR~'h:r~it 
f~ ~!1T <'!'Ii' ~r ~ '!fr ~ ? 
8hri C. Subramaniam: As far as 

wheat and rice is concerned, I think 
the supply position from the central 
st«ks is satisfactory. The main dIfti-
culty is with regard to coarse grains 
and the Central Government does not 
possess any stock of coarse grains. 
It will have to come trom the neigh-
bouring States. That is why I have 
taken up the matter with the Rajas-
than Government and Madhya Pra-
desh Government, and I am trying to 
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move as much of coarse grains all 
possible from Madhya Pradesh and 
Rajasthan. 

Shri Ranga (Chittoor): Sir, his ques-
tion was different. He wanted to 
know how much 'has been asked by 
the Government of Gujarat and how 
::nuch has been supplied by the Union 
Government. 

Shri C. Subramaniam: I gave the 
figures. As far as wheat is concerned 
40,000 tons was the original allotment. 
10,000 tons more have been given and 
another 5000 tons I allotted yesterday. 
Therefore, it comes to 55,000 tons. 

Mr. Speaker: How much has been 
asked by that Government· 

Shri C. Subramaniam: The Gujarat 
Government do not want more of 
wheat and rice. They want coarse 
grains. There is no quantity indicat-
ed, because however muoh is available 
they are prepared to take uP. 

"l" cmrtt : 1m ~ ~ 'fiT 

J;I"~~ I if~~f.proft"~~ 
~ ~ f.!; ;;it ~ f.!;ln ;;rrir ~ ~ 
~~~ I ~rcr~~f<:m" 
~ ~ <IT ltI1'r lIi't ~ f~ ~ 
,,"f~ m ltI1'r ~ 'I>{ ~ ~ I 'W'ft 
~~~if~f.!;~ 
m<m:if~~~~Wir 
'lIT ifttr 'lIT vft W:: ~ ~ if 
f<rn ~ ~ ~ 'ffcr 'lIT ~, ~ 
~ -q-qr ~ ~ lITIlT ~ I 't>If ~, 

~ ~, ~ ~ 'fiT WR: ~ 
;;m;r ~ f~ ~T ~ crT ~ mom: 
i~ ~T ~ I ~ ~ ~ f.!;ln tflIT 
~~~ ... 

~~'":;;ft ;;m;r~f~ 
~T ~, ~ If,f ~ f;;nrr ~ 

12.25 hrs. 

RE: CALLING A'ITENTION NOTICE 
(Query) 

Shri DineD Bhattacharya (Seram-
1959(Ai) LSD--4. 

pore): Sir, I have got a. submlaliaL 
Last Friday I gave a Calling Att--
tion Notice. 

Mr. Speaker: Order. order; I _ 
not going to answer that now. 

Shri DineD Bhattacharya: My sub-
mission is this. r want -to know what 
problems or what issues are of 
national importance or of urgent im-
portance. The train senrice was dis-
located for nine hours at Howrah. 
But my Calling Attention Notice hu 
not been admitted. 

Mr. Speaker: Order, order. The 
hOIl. Member may resume his seat. I 
cannot allow a discussion in that 
manner. 

Shri Dinen Bhattacharya: r am not 
entering into any discussion. I am 
only pointing that there is a lock-out 
and 10.000 workers are out of em-
ployment. 

Mr. Speaker: Order order. Will 
the leader of his Gro~p ask him to 
resume his seat? 

An Ron. Member: There is no 
leader. 

Sbri DiDen Bhattacharya: There is 
strike at TELCO. Two groups of the 
INTUC are quarrelling and the 
workers are suffering. 

Mr. Speaker: If he is not prepare4. 
to resume his seat ..... . 

Shri Dinen Bhattacharya: I always 
obey you, Sir. 

Mr. Speaker: Then he should resume 
hi~ seat and not behave in that 
manner. That is very objectionable. 

12.26 hi'll. 

SUSPENSION OF MEMBER 
(Dr. Ram Manohar Lobia) 
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